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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. NO. 1892/1995

New Belhi this thse 12th day of February, 19%5.
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HON'BLE SHRI JUSTICE P, K, SHYAMSUNDAR, ACTING SHAIRMY
HON!SLE SHRI K. MUTHUKUMR, PMEMBER (A

S, N. Mall S/C Satya Narayan Mall,

By, Chief Controller,

Northern Railuay, ‘
Moradabad, cos Applicant

( By Shri B, S, Mines, Advocate )
| -Versus=-

1. Union of India through
Censral Manager,
Northern Railuay,

Baroda House, Neu Delhi,

2, Divisional Railway Manager,
Northern Railuay,
Moradabad,

3. Sr. Divisional COperating Manages,
Northern Railuay,
Moradabad,

4, Station Superintendent,
Northern Railway,
Moradabad, ‘

5, Shri A, M, Khan,
Sr, Wagon Movemant Inspector,
Northern Railuay,
Moradabad, cos Respondont s

( By Shri Rajeev Sharma, Advocate )

0 RD E R (ORAL)

Shri Justice P. K, Shyamsundar -

Learned counsel for the applicant subrnits that
subsequent to the filing of this cass, tho epplicart
has bean granted the relief éought for and, thorofare,
thare is no need to pursus this O0.%. Loarncd counnolts

statement is recorded, C.A. is dismissed a2s nct

;;//// éLﬁdg inmﬁhﬂ;Aj$%

- Mithukumar ) ( Po K, Skyarasunzdr |
Mamber (&) Actirg “haizman

pressed,
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